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Fclcy Coutinho and other

Rockford Slructures P\1. Ltd.
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amicably settled.

3. Adjourned to 66 December,2017.
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1. Ld. Representatives of both the sides are present'

2. Considering the smallness ofthe debt in question, the Bench has directed

ine nespondenfi counsel to take instruction whether the dispute c;n be

NAME oF THE PARTIES:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

lan:

COMMON ORDER
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